6.1

Item No. 6				

Status of Public Disclosures by Non-Life insurers
                   For the Quarter Ended 31st December, 2014.

I. Background:
As per IRDA circular IRDA/F&I/F&A/012/01/2010, dated 28th January, 2010 and further Guidelines dated 09th April 2010; all insurers are required to publish disclosures mandated by the Authority in their respective company websites for 1stquarter, 1st half year, 3rd quarter and the year end results.  In addition to this, publication of disclosures in Newspaper(s) is also mandated for the 1st half year results and the year end results. Further, vide circular no. IRDA/F&I/CIR/PBDIS/105/05/2011, dated 26th May, 2011, all insurers are required to file compliance certificate within a week’s time from date of such publication. 

II. Quarterly Publication: Insurers shall host all the forms including Revenue Account, Profit and Loss Account, Balance Sheet, Schedules to accounts and other forms, on their website within 45 days from the quarter ending June and December every year.

III. Compliance status for website disclosure as on 31st December,2014
All Non-Life insurance companies have uploaded the requisite forms on their web site for the quarter ended 31st December, 2014 and submitted the compliance certificate.

IV. Discrepancies observed in the forms uploaded by some of the insurers is being taken up with for making necessary corrections. 

The above status is placed for information to the Authority.

